FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process)Regulations,2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SIAE MICROELETTRONICA INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

1.|Name of Corporate Person

SIAE MICROELETTRONICA INDIA PRIVATE LIMITED.

2.| Date of Incorporation of Corporate
Person

28/09/2007

3.| Authority under which Corporate
Person is incorporated /registered

ROC-Mumbai

4. Corporate Identity Number /
Limited Liability Identity Number
of Corporate Person

U32109MH2007PTC174617

5.| Address of the Registered
Office and Principal Office (if any)
of Corporate Person

REGISTERED OFFICE: OFFICE NO 318, C WING, SHANTI
SHOPPING CENTER, OPP MIRA ROAD RAILWAY STATION,
MIRA ROAD (E) THANE MH 401107 IN.

61 Liquidation Commencement
date of Corporate Person

13th December, 2022

/7.|Name, Address, Email Address,
Telephone Number and the
Registration Number of The
Liquidator

NAME : BHASKAR GOPAL SHETTY
ADDRESS: C-77, SHANTI SHOPPING CENTER,
MIRA ROAD (E), THANE - 401107.

EMAIL: cabgshetty@gmail.com

Phone: 9930897310, 9322697310
Regn.No : IBBI/IPA-001/IP-P01285/2018- 19/12003.
16th January , 2023.

8.| Last Date for Submission of
Claims

Notice is hereby given that the SIAE MICROELETTRONICA INDIA PRIVATE LIMITED has
commenced voluntary liquidation on 13th December, 2022.

The stakeholders of SIAE MICROELETTRONICA INDIA PRIVATE LIMITED are hereby called
upon to submit a proof of their claims, on or before 16th January, 2023, to the liquidator at the
address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submitthe proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

BHASKAR GOPAL SHETTY- Liquidator
Regn. No. IBBI/IPA-001/IP-P01285/2018-19/12003

PLACE: Mira Road (East), Thane AR ¢
DATE: 16TH December, 2022 =
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